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The Minister of Food and Agricul-
ture (Shri A, P. Jain): (a) to (c).
A Labour Commitiee under the
Chairrnanship of 8 Head of Divisien
with three other officers as members
has been formed in the Institute.
Worke Committee a8 required under
the Industrial Disputes Act, 1947, is
yet to be formed.

Indo-Soviet Shipping Pact

Dr. Ram Subbag Singh:
o Shri N. R. Manisamy:
* ) Shri Raghuuath Siagh:
Shri Nagi Reddy:
Will the Minister of Transport and
Commuaicatiens be pleased to state:

(a) whether the working of the
Indo-Soviet Pact on shipping was re-
viewed recently;

(b) if so, what has been the ex-
perience of shipping operations so far
under this Pact; and

(c) what improvements are likely
to be effected as a result of this re-
view ?

The Minister of State in the Minls-
try of Tramsport and Communications
(Shri Raj Bahadur): (a) Yes, Sir.

(b) and (c). A statement is laid
on the Table of the Sabha. [See
Appendix II, annexure No. 69].
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Co-sperative Sugar Factories in
Bombay

*443. Shri Pangarkar: Will the
Minister of Food and Agricuiture be
pleased to state:

(a) whether the Government of
Bombay have asked for any help in
the shape of foreign exchange to
import machinery for opening co-
operative Sugar Factories in the State;
and

(b) whether their request has been
acceded to?

The Minister of Food and Agrioul-
ture (Shri A. P. Jain): (a) and ).
Of the 16 co-operative societies grant-
ed licences for establishing sugar
factories, 14 have been given foreign
exchange for importing machinery.

One-man Tribunal

*444. Shri Aurcbindo Ghosal: Wil
the Minister of Railways be pleased
to refer to the reply given to Starred
Question No. 532 on the Ist August,
1957 and state:

(a) whether the One-man Tribunal
of the Railways has since submitted
any award with regard to grievances
of Rallwaymen: and

(b) i{ so, the natuve thereal?

Yhe Deputy Minister of RaBways
(Shrt Shahnawas Khan): (3) Yes.

(b) A summary of the Award of
the Tribunal will be laid on the Table
of the House as soon as Government
come to a decision on the various
items of the Award.





